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GENERAL ADMINISTRATION DEPARTMENT
NOTIFICATION
Dated, the 23rd August, 2025

No. GAD-B(F)5-3/2025.—In supersession of this Department Notification No. GAD-
B(F)5-2/2014, dated 05-03-2019, the Governor, Himachal Pradesh ispleased to constitute the
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Himachal Pradesh Brahamin Kayan Board under the Chairmanship of Hon'ble Chief Minister.
There will be following Officia and Non-Officidl members in the H.P. Brahmin Kalyan

Board:—
OFFICIAL MEMBERS
1. Chief Secretary to the Government of H.P. Member
2. ACS/Pr. Secretary/Secretary (SJ& E) to the Government of H.P. Member
3. ACS/Pr. Secretary/Secretary (Home) to the Government of H.P. Member
4. ACS/Pr. Secretary/Secretary (Revenue) to the Government of H.P. Member
5. ACS/Pr. Secretary/Secretary (Finance) to the Government of H.P. Member
6. ACS/Pr. Secretary/Secretary (UD) to the Government of H.P. Member
7. ACS/Pr. Secretary/Secretary (RD) to the Government of H.P. Member
8. ACS/Pr. Secretary/Secretary (Personnel) to the Government of H.P. Member
0. ACS/Pr. Secretary/Secretary (Education) to the Government of H.P. Member
10. ACS/Pr. Secretary/Secretary (Industries) to the Government of H.P. Member
11. ACS/Pr. Secretary/Secretary (PWD) to the Government of H.P. Member
12. ACS/Pr. Secretary/Secretary (1PH) to the Government of H.P. Member
13. ACS/Pr. Secretary/Secretary (LAC) to the Government of H.P. Member
14. Secretary/Spl. Secretary/ Addl. Secretary/ Joint Secretary/ Member
Dy. Secretary/ Under Secretary (GAD) to the Government of H.P. Secretary

NON-OFFICIAL MEMBERS OF H.P. BRAHMIN KALYAN BOARD

Sl. No. Name & Address

1. Sh. Sunil Dutt /o Sh. Purushottam Lal, Vill. Bagh, P.O. Dhaneta,
Tehsil Nadaun, Distt. Hamirpur, H.P.

2. Sh. Ramesh Chand Sharma, Vill Maag, P.O. Kangoo, Sub-Tehsil
Kangoo, Distt. Hamirpur, H.P.

3. Sh. Yashpa Sharma so Sh. Sarwan Kumar, Vill. Behrar, P.O.
Jansooh, Tehsil Nadaun, Distt. Hamirpur, H.P.

4. Sh. Madhur Mohan Sharma s/o Sh. Madan Lal V.P.O. Ambota, Tehsi|
Ghanari, Distt. Una, H.P.

5. Sh. Munish Sharda o Sh. Ramesh Chander Sharda, Vill. Dangoh
Khurd, P.O. Pirthipur, Tehsil Ghanari, Distt. Una, H.P.

6. Mr. Swastik Sharma s/o Sh. Rakesh Kumar, V.P.O. Anboa, Tehsll
Ghanari, Distt. Una, H.P.

7. Sh. Des Rg g/o Sh. Lobhi Ram, Village Kalei, P.O. Leswin, Tehsl|
Churah, Distt. Chamba, H.P.

8. Sh. Desh Mahgjan s/o Sh. Ram Singh, V.P.O. Charda, Tehsil Churah,
Distt. Chamba, H.P.

9. Sh. Des Ram s/o Sh. Daya Nand, Vill. Diyola, P.O. Jasourgarh, Tehsil
Churah, Distt. Chamba, H.P.

10. Sh. Jai Karan Sharma, Vill. Raimu, P.O. Nishani, Tehsil Nirmand,
Distt. Kullu, H.P.

11. Sh. Kishori Lal Sharma, V.P.O .Olva, Tehsil Anni, Distt Kullu, H.P.

12. Sh. Puran Sharma, Vill. Thaboli, P.O. Olva, Tehsil Anni, Distt. Kullu,
H.P.

13. Sh. Ganga Ram Sharma s/o Late Sh. Bhagat Ram Sharma, Ward No.
4,V .P.O. Sehd, Tehsil Baijnath, Distt. Kangra, H.P.
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14. Sh. Anand Bhushan s/o Late Sh. Shashi, V.P.O. Baijnath, Tehsil
Baijnath, Distt. Kangra, H.P.

15. Sh. Munish Ghabroo s/o Late Sh. Thakur Dass, V.P.O. Maherna,
Tehs| Baijnath, Distt. Kangra, H.P.

16. Sh. Sudesh Shashtri s/o Sh. Kishori Lal, Vill. Shyamnagar, P.O. &
Tehs| Dharamshal g, Distt. Kangra, H.P.

17. Sh. Sushil Nag /o0 Sh. Narayan Lal Nag, V.P.O. Khaniara, Tehsl|
Dharamshala, Distt. Kangra, H.P.

18. Sh. Neerg Sharma s/o Sh. Suresh Kumar, Vill. Shamnagar, P.O. &
Tehsi| Dharamshal g, Distt. Kangra, H.P.

19. Sh. Suresh Kumar /o Sh. Khemrgj, V.P.O. Galiyan, Tehsil & Distt.
Kangra, H.P.

20. Sh. Navneet Sharma s/o Lt. Sh. Roshan Lal, V.P.O. Gaggal, Tehsil &
Distt. Kangra, H.P.

21. Sh. Parveen Sharma /o Sh. Devrg) Sharma, V.P.O. Motour, Tehsil &
Distt. Kangra, H.P.

22. Sh. Yogender Kumar s/lo Sh. Prashotam, Village Thuathach, P.O.
Somnachowki, Distt. Mandi, H.P.

23. Sh. Shashi Bushan, V.P.O. Daroh, Tehsil Paampur, Distt. Kanga,
H.P.

24. Sh. Ved Pandit, V.P.O. Naura, Tehsil Dheera, Distt. Kangra, H.P.

25. Sh. Santosh Sharma, V.P.O. Naura, Tehsil Dheera, Distt. Kangra, H.P.

26. Sh. Sham Sahore, Village Raipur Sahore, Tehsil & District Una, H.P.
Mob. No. 9882936447.

27. Sh. Sandeep Kapila, Village Ajouli, Tehsil & District Una, HP.
Mob. No. 82190-47878.

28. Sh. Pankg Vashishath, Village Bharolian Kaan, Tehsil & District
Una, HP. Mab. No. 82191-99717.

29. Sh. Love Kumar s/o Sh. Roop La Sharma, V.P.O. & Tehsll
Balichowki District Mandi H.P. Mob. No. 96255-60025.

30. Sh. Devender Sharma s/o Sh. Chimat Ram Sharma, Village Bahwa,
PO & Tehsil Chhatri, District Mandi, H.P. Mob. No. 98051-73194.

31. Sh. Chint Ram Sharma, V.P.O. Shankardehra, Tehsil Thunag, District
Mandi, H.P. Mob. No. 98160-06058.

32. Sh. Naresh Sharma /o Sh. Dabe Ram Sharma Village Dhara, P.O.
Garsa, Tehsil Bhunter, District Kullu, H.P. Mob. No. 98171-80601.

33. Sh. Sunil Sharma /o Sh. Chhavil Dass, V.P.O. Bgaura, Tehsil
Bhunter, Distt. Kullu, H.P.

34. Sh. Ragjesh Sharma /o Sh. Saravdyal Sharma, Village Jiva, P.O. Raila,
Tehsil Sainj, Distt. Kullu, H.P. Mob. No. 98051-18052.

35. Sh. Tgjender Kumar /o Sh. Nika Ram, V.P.O. Nanj, Tehsil Karsog,
District Mandi, H.P.

36. Sh. Nanak Chand /o Sh. Ram Sahayi, Village Chindi, P.O. Bakhrot,
Tehsi| Karsog, District Mandi, H.P.

37. Sh. Jagdish Sharma s/o Sh. Guna Nand, V.P.O. Shorshan, Tehsll
Karsog, District Mandi, H.P.

38. Sh. Krishan Pal Sharma, Village Thaya, P.O. Kangal, Tehsil
Kumarsain, District Shimla, H.P. Mob. No.70181-56250.

39. Sh. Kuldeep Sharma Village Bhaj, P.O. Bharana, Tehsil Theog,
District Shimla, H.P. Mob. N0.70182-93789.

40. Sh. Sanjeev Sharma, Vill. Balowa, P.O. Theog, District Shimla, H.P.
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Mob. No. 82195-19061.

41. Sh. Sandeep Sharma /o Sh. Atma Ram Sharma, Village Bhanuti,
P.O. Bhujjal, Tehsil Rajgarh, District Sirmaur, H.P. Mob. N0.90152-
44735.

42, Sh. Gautam Dutt Sharma s/o Sh. Krishan Dutt Sharma, Village
Chabyoga Majher, P.O. Sarsoo, Tehsil Pachhad, District Sirmaur, H.P.
Mob. No0.85807-36245.

43. Sh. Shyam Sharma, Village Tikkari, Post Office & Tehsil Ghumarwin,
District Bilaspur, VPMC Ghumarwin H.P. Mob. No. 94180-04502.

44, Sh. Ravi Kaushal, BDC Member, Village Galassin, Post Office
Dabhla, Tehsil Ghumarwin, District Bilaspur, H.P.

45. Sh. Ragjinder Bhardwaj, Village Jarora, Post Office Dadhol, Tehsil
Ghumarwin, District Bilaspur, H.P.

46. Sh. Som Parkash Sankhyan, Village Kasaroo, Post Office Badaghat,
Tehsil Ghumarwin, District Bilaspur, H.P.

47. Sh. Ravi Dutt Sharma (Pujari) V.P.O. & Tehsil Bharmour, Chamba,
H.P.

48. Sh. Pawan Kumar Sharma s/o Sh. Shakti Prasad, Village Bari, P.O. &
Tehsi| Bharmour, Chamba, H.P.

49. Sh. Roshan /o Sh. Himpat, V.P.O. Hadsar, Tehsil Bharmour, Chamba,
H.P.

50. Sh. Narender Sharma, V.P.O. & Tehsil Indora, Distt. Kangra, H.P.

51. Sh. Surinder Sharma, V.P.O. Mohtali, Tehsil Indora, Distt. Kangra,
H.P.

52. Sh. Surinder Sharma, V.P.O. Gangath, Tehsil Nurpur, Distt. Kangra,
H.P.

53. Sh. Chaman La Sharma s/o Karam Chand, VPO Ghambher Khadd
Sub-Tehsil Rewalsar, Tehsil Balh District Mandi, H.P. 175023. Mob.
No. 9817259587.

54. Sh. Sudarshan Sharma s/o Late Sh. Jaikishan, Village Doh, P.O.
Rewalsar, Sub-Tehsil Rewalsar, Tehsil Balh, District Mandi, H.P.-
175023. Mobile  No. 98166-41555

55. Sandeep Sharma s/o Kurm Chand Sharma, Village Manjhalhi, P.O.
Reur, Tehsil Balh, District Mandi, H.P.-175023.

56. Ex-Pradhan Sh. Jagat Ram Sharma /o Sh. Hari Ram, Village Bijhari
(Dudhar), P.O. Bijhari, Tehsil Dhatwal, Distt. Hamirpur, H.P. Mob.
No. 88941-54837.

57. Sh. Vinod Lakhanpal s/o Sh. Ram Chand, Village Ganoh Brahmna,
P.O. Bani, Tehsil Barsar, District Hamirpur, H.P. Mob. No.
70181-63788

58. Retd. Capt. Sh. Sukhdev Sharma s/o Sh. Chandu Ram Sharma, Village
Raili, P.O. Raili Jajri, Tehsil Dhatwal, Distt. Hamirpur, H.P. Mob.
No. 96899-83187.

59. Sh. Satpal Sharma /o Sh. Bhagat Ram, Village Tikker Brahmna, P.O.
Bumbloo, Tehsil Barsar, District Hamirpur, H.P. Mob. No.
98164-14073.

60. Sh. Barfi Ram s/o Sh. Sunder Ram, Village Mohlwin, P.O. Bahina,
Tehs| Barsar, District Hamirpur, H.P. Mob. No. 94187-84497.

61. Sh. Braham Dass g0 Sh. Rirrku Ram, Village Maslana Kalan, P.O.
Harsour, Tehsil Barsar, District Hamirpur, H.P. Maob.
No0.70184-21016.
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62. Sh. Rajesh Kumar s/o Sh. Tulsi Ram, Village Mangtehri, P.O. Bhakreri,
Tehsi| Barsar, District Hamirpur, H.P. Mob. No. 98826-61501.

63. Sh. Anil Kumar s/o Sh. Layak Ram, Village Kando, P.O. Badol, Sub-
Tehsi| Haripurdhar, Distt. Sirmaur, H.P. Mob. No. 9805590900.

64. Sh. Bharat Bhusan s/o Sh. Dhuru Ram, Village Bharari, P.O. & Tehsil
Nohradhar, Distt. Sirmaur, H.P. Mob. No. 9805157599.

65. Sh. Ravinder Kumar (Kala) /o Sh. Rgj Kumar, V.P.O. Terrace, Tehsil
Jaswan, Distt. Kangra, H.P. Maob. No. 98784-03324.

66. Sh. Surinder Sharma s/o Sh. Jai Lal, V.P.O. Suhin, Tehsil Pragpur,
Distt. Kangra, H.P. Mob. No. 98058-77373.

67. Sh. Naresh Sharma s/o Likhi Ram, Village Lag Dadu, Tehsil Pragpur,
Distt. Kangra, H.P. Mab. No. 98166-89832.

68. Dr. Madan Dixit s/o Late Sh. Chuni Lal, Village Bala, P.O. Rakh,
Tehs| Palampur, Distt. Kangra, H.P.

69. Sh. Ashwani Sharma, Ex-Up Pradhan, Banuri, P.O. Banuri, Tehsl|
Palampur, Distt. Kangra, H.P.

70. Sh. Ravinder Awasthi s/o Sh. Udho Ram, Village Ghuggar Tanda, P.O
& Tehsil Palampur, Distt. Kangra, H.P.

71 Sh. Harinand Sharma s/o Sh. Dido Ram Sharma Vill. Banvar Kaan,
P.O. & Tehsil Dharampur, Distt. Mandi, H.P. Mob. No. 94180-30199.

72. Sh. Dina Nath Sharma /o Sh. Miyan Ram, V.P.O. Jhangi, Tehsil
Sandhol, Distt. Mandi, H.P. Mob. No. 94181-24424.

73. Sh. Satpal Sharma /o Sh. Ganpat Ram, V.P.O. Basantpur, Tehsil
Sarkaghat, Distt. Mandi, H.P. Mob. No. 94184-540809.

74. Sh. Jai Kumar Sharma, Mohalla Obdi, P.O. Sultanpur, Tehsil & Distt.
Chamba, H.P. Mob. No. 94180-41683.

75. Sh. Sanjay Kumar s/o Sh. Ghiniya Ram, Vill. Ghloon P.O. Baat,
Tehsil & Distt. Chamba, H.P. Mob. No. 88946-15770.

76. Sh. Kama Raina so Sh. Jaswant Raina, V.P.O. Badidehra, Tehsl &
Distt. Chamba, H.P. Mob. No. 94182-25377.

77. Sh. Mohinder K. Sharma o Sh. Gian Chand Sharma, Vill. Protha,
P.O .Saho, Tehsil & Distt. Chamba, H.P. Mob. No. 98056-22506.

78. Sh. Vikas Datta, Vill. Bharori, P.O. Mangla, Tehsil & Distt. Chamba,
H.P. Mob. No. 94180-64339.

79. Sh. Dheergj Sharma /o Sh. Udhister Sharma, V.P.O. Rgwadi, Tehsl|
Balh, Distt. Mandi, H.P.

80. Smt. Numa Sharma w/o Sh. Meeter Dev Sharma, Vill. Baga, PO Sian;j,
Distt. Mandi, H.P.

81. Sh. Chaman Upmanyu s/o Sh. Haribalbh, Vill. Dadhi, P.O. Chachyaot,
Tehsil Chachyot, Distt. Mandi.

82. Shri Hari Dutt o Mast Ram, Village Chapla, P.O. and Sub-Tehsil
Mamligh, Distt. Solan H.P.

83. Sh. Vikram Sharma s/o Sh. Vidya Dutt Sharma, Village, Nagdli, P.O.
Oachghat, Teh. & Distt. Solan, (H.P).

84. Sh. Vivek Padheria, village Padher, P.O. Kuthandal, Tehsil Fatehpur,
District Kangra.

85. Sh. Dharampal Sharma, Village Hara, P.O. & Tehsil Fatehpur, District
Kangra, H.P.

86. Sh. Pawan Kumar Sharma, V.P.O. Khehar, Tehsil Fatehpur, District
Kangra, H.P.

87. Sh. Rama Nand Sharma, Vill. Shara, P.O. Himri, G.P. Karyali, Tehsl|
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Sunni, Distt. Shimla, H.P.

88. Sh. Devender Kumar Sharma, Vill. Agwahi, P.O. Shoghi, Distt.
Shimla, H.P.

89. Sh. Uma Dutt Bhardwaj, Vill. Kaloh, P.O. Sainj Dargi, Sub-Tehsil
Sunni, Distt. Shimla, H.P.

90. Sh. Inderpa Sharma, r/o Lambi Gali, Ward No. 5 Nurpur, Tehsl|
Nurpur, District Kangra, H.P.

91. Sh. Vishal Sharma, V.P.O. Jassur, Tehsil Nurpur, District Kangra, H.P.

92. Sh. Sanjay Saugni, c¢/o Rose Public School Salidi, V.P.O. Suliali,
Tehsil Nurpur, District Kangra, H.P.

93. Sh. Jai Krishan Sharma, Village Jathai, P.O. Fagu, Tehsil Theog, Distt.
Shimla.

94. Sh. Mahender Sharma, Village Khalyantu, P.O. Dharbhog, Tehsil &
Distt. ShimlaH.P.

95. Sh. Bhaskra Nand Sharma, Village Kue (Dabri), P.O. Baldeyan, Tehsil
& Distt. Shimla, H.P.

96. Sh. Shyam Lal Sharma, Village Kharkha & P.O. Nanidhar, Distt.
Sirmour, H.P. Mob. No. 98165-66657.

97. Sh. Sunder Sharma, Vill. Bagnal, G.P. Lani Borar, Sub Tehsil Ronhat,
Distt. Sirmaur, H.P.

98. Sh. Rati Ram Sharma, Vill. Bokhala, P.O. Shillai, Distt. Sirmaur, H.P.
Mob. No. 80917-14825.

99. Sh. Ram Asra Sharma, Village Balh, Tehsil Bangana, Distt. Una, H.P.

100. Sh. Vivek Minka, Vill. Rainsari, Tehsil and Distt. Una, H.P.

101. Sh. Shiv Nath, Vill. Budhan, Tehsil Bangana, Distt. Una, H.P.

102. Sh. Sanjeev Sharma, Up Pradhan s/o Sh. Ram Krishan, Village & P.O.
Kilad, Tehsil Salooni, Distt. Chamba, H.P. Mob. No. 9805711573.

103. Sh. Prakash Dutt Sharma, Ex. Up Pradhan, Village Bidokan, P.O.
Salwan. Distt. Chamba, H.P. Mob. No. 85805 40803.

104. Sh. Amit Sharma s/o Late Sh. Aman Chand Sharma, Vill. Janna, P.O.
Thakri-matti, Distt. Chamba, H.P. Mob. No. 94595-27000.

105. Sh. Lal Chand Sharma, V.P.O. Dansa, Tehsil Rampur, Distt. Shimla,
H.P.

106. Sh. Anil Sharma, Village Bhamnoli, P.O. Khunni, Tehsil Nankhari,
Distt. Shimla, H.P.

107. Sh. D.D. Sharma, V.P.O. Darman, Tehsil Shahpur, Distt. Kangra, H.P.

108. Dr. Shri Kant, V.P.O. Shahpur, Tehsil Shahpur, Distt. Kangr, H.P.

100. Dr. Yash Pal, V.P.O. Rgjol, Tehs| Shahpur, Distt. Kangra, H.P.

110. Dr. Brijender, V.P.O. Sihunta, Tehsil Sihunta, Distt. Chamba, H.P.

111 Sh. Ram Kumar Sharma, r/o V.P.O. Raipur, Tehsil Chowari, Distt.
Chamba, H.P.

112. Sh. Kewal Sharma, V.P.O. Tunuhatti, Tehsil Kakira, Distt. Chamba,
H.P.

113. Advocate Subhash Sharma, V.P.O. Lahru, Tehsil Chowari, Distt.
Chamba, H.P.

114. Sh. Suresh Sharma, V.P.O. Samleu, Tehsll Bhattiyat, Distt. Chamba,
H.P.

115. Sh. Suresh Sharma, Village Lahru, P.O. Chatasanipul, Tehsil Chowari,
Distt. Chamba, H.P.

116. Sh. Surinder Kumar Sharma, Vill. & P. O. Bir-Bagehra, Tehsll
Sujanpur, Distt. Hamipur, H.P.
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117. Sh. Mukesh Sharma, V.P.O. Bir Bagehr, Tehsil Sujanpur, Distt.
Hamirpur, H.P.

118. Sh. Subh Charan Sharma, Vill. Chaloh, P.O. Thana, Tehsil Sujanpur,
Distt. Hamirpur, H.P.

119. Sh. Deepak Sharma, Booth President Naleti, constituency Dehra, Distt.
Kangra, H.P. Mob. No. 7018311552.

120. Sh. Sushil Sharma (Retired Tehsildar), V & P.O. Bilaspur, Tehsi|
Dehra, Distt. Kangra, H.P. Mob. No. 9816348146).

121. Sh. Inder Sharma, Haripur, Distt. Kangra HP. Mob. N0.9418076207

122. Sh. Dimple Sharma, President Brahamin Sabha, Vill. & P.O. Surani,
Tehsil Khundia, Distt. Kangra, H.P.

123. Naik Artti Dutt Sharma, V.P.O. & Tehsil Khundia, Distt. Kangra,
H.P.

124. Sh. Abhinash Sharma, s/o Sh. Partap Chand, Village Bah, P.O.
Kohala, Tehsil Jawalamukhi.

125. Pt. Vijay Sharma s/o Sh. Mast Ram, V.&P.O. Gharna, Tehsil Khundia,
Distt. Kangra, H.P.

126. Sh. Ashok Sharma /o Sh. Parkash Chand, Vill. Dohag, P.O. Lower
Ghallour, Tehsil Jawalamukhi, Distt. Kangra.

Thetenure of the Board shall be 3 years from the date of constitution of the board.

The term and conditions for granting TA/DA to the non-official members of the board will
be the same as issued from time to time by the Government.

By order
Sd/-
Secretary (GAD).

HITAR AT
(FgfEa-11)

st

o

fAeT-171002, 23 3914, 2025

wEar: q(Td-d1)$(3)-5/2020-Par t —RATIS Y& F AU, ARG & TfaensT &
H[ooe 318 F WS (F) g Uew ATFAAl F YANT FQ §U, AT HEAT 8-3/72-
it (Fgfea-11) afre 15-5-1974 g1 aftgfRa ik o 10 3rreq, 1974 &t U9,
RaAma wdwr ¥ ywifa, Ramd Ry uRds afiw s (@) See, 1974 ®
AR e F F AT PR SR I §, -

1. Wfered aF 3T IRFEH.—(1) 39 YWEE # GfEed aF RAamEd v
ufeas afaw FARe (Hrad) Feee Weiesy, 2025 § |
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(2) ¥ T IS [§-re1e] AT yger H yHRT fFv s fr aiiE § v
i

2. WRAT 11T F FNyd.—Rama gew otaw afdw wAwe @)
Veier, 1974 % faggae WA 11U F ¥ ) Arafaf@a w@r s, srata—

“11-A. The Chairman or a Member, who at the date of his appointment as such was not in
the service of the Central Government or a State Government, a local authority, a
University, a privately managed recognized school or affiliated college or any other body
wholly or substantially owned or controlled by the State Government of Himachal Pradesh
shall on his ceasing to hold office as Chairman or Member be paid a fixed amount of
pension for hislife at the rate of ¥8000/- (Rupees eight thousand) per month in the case of
Chairman and ¥7500/- (Rupees seven thousand five hundred) per month in the case of
Member for each completed year of service as Chairman or Member, as the case may be,
subject to amaximum of I 48,000/- (Rupees forty eight thousand) per month in the case of
Chairman and I45,000/- (Rupees forty five thousand) per month in the case of Member
with an increase @ 6% every year on the basic pension determined in the manner as
provided above.

Notwithstanding anything contained in the rule 11A above, the above amendment will not
be applicable for the purpose of enhancement of pension under Rule 11A of the HPPSC
(Members) Regulations, 1974, to the persons who were in government service in the Central
Government or a State Government, a local authority, a University, a privately managed
recognized school or affiliated college or any other body wholly or substantially owned or
controlled by the State Government of Himachal Pradesh prior to their appointment as the
Chairman or Member, as the case may be, in the HPPSC.

YT FIRT,

qarer GFaT,
AEeg giaql

[Authoritative English text of this Department Notification No. Per.(AP.B)E(3)-5/2020-Part dated
23-08-2025 as required under Article 348(3) of the Constitution of India] .

PERSONNEL DEPARTMENT
(AP. 11)

NOTIFICATION
Shimla-171002, the 23rd August, 2025

No. Per(AP.B)-E(3)-5/2020-Part.—In exercise of the powers conferred by sub-clause
(a) of Article 318 of the Constitution of India, the Governor, Himachal Pradesh is pleased to make
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the following Regulations further to amend the Himachal Pradesh Public Service Commission
(Members) Regulations, 1974, notified vide this department Notification No. 8-3/72-DP(Apptt.-11)
dated 15th May, 1974, namely.—

1. Short title and commencement.—(i) These Regulations may be called the Himachal
Pradesh Public Service Commission (Members) (Amendment) Regulations, 2025.

(i) They shall comeinto force from the date of publication in the RAJPATRA [e-Gazette],
Himachal Pradesh.

2.  Amendment of Regulation 11-A.— For the existing provisions against regulation
11-A of the Himacha Pradesh Public Service Commission (Members) Regulations, 1974, the
following shall be substituted namely:—

“11-A. The Chairman or a Member, who at the date of his appointment as such was not in

the service of the Centra Government or a State Government, a local authority, a
University, a privately managed recognized school or affiliated college or any other body
wholly or substantially owned or controlled by the State Government of Himachal Pradesh
shall on his ceasing to hold office as Chairman or Member be paid a fixed amount of
pension for his life at the rate of I8000/- (Rupees eight thousand) per month in the case of
Chairman and I7500/- (Rupees seven thousand five hundred) per month in the case of
Member for each completed year of service as Chairman or Member, as the case may be,
subject to a maximum of ¥48,000/- (Rupees forty eight thousand) per month in the case of
Chairman and I45,000/- (Rupees forty five thousand) per month in the case of Member
with an increase @ 6% every year on the basic pension determined in the manner as
provided above.

Notwithstanding anything contained in the rule 11A above, the above amendment will not
be applicable for the purpose of enhancement of pension under Rule 11A of the HPPSC
(Members) Regulations, 1974, to the persons who were in government service in the
Central Government or a State Government, a local authority, a University, a privately
managed recognized school or affiliated college or any other body wholly or substantially
owned or controlled by the State Government of Himacha Pradesh prior to their
appointment as the Chairman or Member, as the case may be, in the HPPSC.”

By order,

PRABODH SAXENA,
Chief Secretary.

9 3rgTeld Wedd qarEal fgara Aol |ehor, Ryem wimer (Ro o)
f<get <o : 06/M/2025 IR U3y : 29—08—2025

e AR g U9 T, 9Tl TMd gooll, SIHER YT, Su—dsdiid AsIl, STl HiTe,
fEAre UQer (@ BTd Ul 3fSid 48 a9 S[HER Aomel, dedid goayR feax, e siRg,
fovo | T |

ERIE
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fAwg— URF—u3 SR gRT 13(3) S UG AQ UoldRul AR, 1969 & T o ffey
GSiTehR T |

AIfeq 9919 *MH ST |

arfefar et AN gE YW T, il a goell, SIBER AT, Su—dgdial #eivl, el
PITSl, RAMES YW (9 BT Ueh 6l (g Ma d S[eeR Adrel, dedid goyR feawr, e
BARY, fB0U0 <1 T 3faTard # W@ IuRed Blx URiA—ua URId [$a1 & b IAD1 o i
08—07—1977 &I Md gooil H AT 8| W BT P TGN 7 B & PHROT IMH GG &
3ffelg # S ffY USlied 71 81 |l | 3@ g8 I Uergd okl & aifer # o o7 fafy
Uofidpd HRamT ArEdl 2 |

31 WAATEIRYT ®I GAdTs =g IolNd SR d J Y6l gR1 Gfad fhar sin © &
39 g | fedl ff afdd o fodl R &7 SR /TdRIS & a1 d8 fedid 29—08—2025 I
UId: 11.00 91 dd STATATT T JHTeidT U BIHY SENSHIER & FHeT 3T TaRTol U X
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FERIS FHTEdl fgdg Siof,
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St wirsT (fRovo)
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SICEVERI) REISEIE
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g ARm <Al gl JeMul T, ARl 9 TRR 5, HEvl IWRAl, SIHER AR,
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01—01—1965 Pl d HBUT IURG, UM UAId HEOT H AT AT, U] ST a9 W ST Pl
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RTAI @ AIH ¥ ST UOllhR] B BT MY RIHR I Gardd B89 bl SR HRar
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SIEAVEGI BEIREISE
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ST g Iad I HAR P31 o A1 Siiae g gl SWIFT & o4 USldRU R & AT
W™ I YaRd S 9 9 T GaRId ST Bl aiRd ax QU Sme |
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A B gORN IR URIA—UF U R YA @ & b IHST FE AW FHerad I 9 IFS T
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3 ITeTold | ITATId- IT ghleld BIOR BIhY JIUAT ol AT VRISl U H) Fdhdl 2 | BN

3 @1 IRA H Al A e BT BIg IOR d YRSl a1 ok AT 81 A1 e |

3ITST f&=ieh 04—08—2025 P A BXIER d HIER JfaTeld A STRI BT |
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SRATAT T dplefcd U BIPR AUAI ToRISl &6 dRal Fhdl ©| Iqd SR Big 4l
IR/ YaRTST O FHIIT 1 B8R T2 urdi 9 Siid 1om g3 Ra 9”4, Faril 981dd o1, Aol
HeTed, dediel gioedl, Rrar sirer (f2ovo) oRg Uear g Gosdl & [oia Held Sl &
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JAER BT T Ihel Rbre H i (g a6 & Tafd oRd Rebre 78Tl giell, dediid hasyR d
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3d: 39 STBR gRT 8% M d WK &I Uil & 3fded SR gowil A Joikd Rare
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U HIE JATATT I IhTAdT 59 BIATAT H BT 3MTHR AT 3MURT GOl HRal Fhal o | =g
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fStem wirsT (fRovo)

HpeHAT F0 © /2025
Mr. Aryan Kumar s/o Sh. Sanjay Kumar /o Ramakant Prasad, r/o Ward No. 06, Muhd
Chilgarhi, P.O. & Tehsil Dharamshala, District Kangra (H.P.).

Versus

1 The General Public.
2. The Commissioner-cum-Registrar Birth and Death, MC Dharamshala.
3 The Registrar Birth & Death, C.M.O. Kangra at Dharamshala.

T —oeFT—u3 SR aRT 13(3) fRATEe u<er usiiaxor rferfras, 1969.

Mr. Aryan Kumar s/o Sh. Sanjay Kumar /o Ramakant Prasad, r/o Ward No. 06, Muhd
Chilgarhi, P.O. & Tehsil Dharamshala, District Kangra (H.P.) 1 g9 21&Tera # wref=i—u= afed
Jhed! GRR B § 6 S9ad1 o9 ,/Jg RAd 01—04—1996 I §3Tf g W] UHO 0
aﬁgﬂW/unludﬁ\ﬂﬂﬁwde%laﬁsﬁqﬁwﬁﬁGﬁ Wﬁﬁﬁrﬁilsﬁ
AfCH STABR IOYH §RT AR SFdT Bl T Fid FHEdl o gfaa fear S & & afe
fdT &7 A1 IWRIFd Aryan Kumar s/o Sh. Sanjay Kumar & ST/ 9g Uoiiad fhd ST aR Dl




IoTu=, AT USY, 25 3R, 2025 /03 HTSUS, 1947 4985
TARTST BT dT 98 3TU-T UdRTol S9N 3TeTeld § fe-id 26—09—2025 Bl IATeld" AT ddhlold= BIOR
BIPR JAUAT TRTST Ul B Al o | IFAT Jalldd A9I—u5 o0 Ay uoligpa fbd o awr
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3171 faieh 11-08—2025 BT WX EXIER T HIBR IAaTeld GIRT STRI 3T |

AER | SATEIRT / —
TErId aHTed! fadra soft,
agdre aorre, Rt wivrsT (fRovo) |

e {uSt (fRowo)

Tt |eR 47 /2025 TRIG #RG3TT : 05—08—2025 TR Ul : 30—08—2025
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ESEC I ECIENERIE] gb‘{fl(\ll
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JATE UF TAd], WEIYU U, YRAR Adhd, 3R HIe RS Hel'\ &) W 8 | 3d ureff 7 e
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3 STABR @ ARTH W FIARIRY MM SFal & Jrad fhar oirar 2 & afe fah
R DI oG Mg Jold STedTs, dedid asvslid, forem #uel, fZovo # wreff &1 M
JgR= Rz & WM w® gR= i dIeM o6 o dR B3 ok /Ual 8 I 98 RTera a1
JhTdy dRRg U 30—08—2025 T 10.00 a9 UTd: $9 3IMSTeld H BIOR BIHR JUAT Iok /
TARTST U9 R Fahdl 2| JGRd RSN THoRbl HRae] 3Md H ol ola) 1 o ol
TR B MM UIRA FR Y G |

YT AR AT &I 05—08—2025 BT WY TWIER 9 AR Ald MaTed H ST Tl |

AR | FEIRT / —
TEISH AHTESAT TIH oy,
Tesvsrd, foterr Al (fRowo) |

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sunder nagar,
District Mandi (H. P.)

In the matter of :

1. Seema Tirkey d/o Sh. Alois Tirkey, r/o 24, Jhirpani, Rourkela, Sundargarh, Orissa-
769042 (Age 33 years)

2. Ashish Kumar s/o Sh. Rup Lal, r/o Village Harwani, P.O. Upper Behli, Tehsl
Sundernagar, Distt. Mandi, H.P.(Age 31years) .. Applicants.

Versus
Genera Public . . Respondent.

Subject.—Application for registration of intended marriage under section 5 of Special Marriage
Act, 1954

Seema Tirkey and Ashish Kumar applicants have filed an application aongwith affidavits
in the court of undersigned under section 5 of Specia Marriage Act, 1954 that they want to
solemnize their marriage according to Hindu Rites and Ceremonies.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 14-09-2025. After that no objection will be entertained and marriage will be
registered.

Issued today on 13-08-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sundernagar, District Mandi (H.P.).
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2. #W w/uT <@ g A, Faril R, Jehd deweld, e wuel, fZodo, 3. ST fawenm
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3N pwT R4E SR Y3 i IR R4E SR Y& ==vl, Hardl Aigle 9eoMI, STheR Usiiel,
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In the Court of Sh. Dharmesh Kumar, HAs, Sub-Divisional M agistrate, Rohru,
District Shimla (H.P.)

In the matter of :

Smt. Chintaw/o Sh. Desh Rgj, r/o Village Karalash, P.O. Kansakoti, Tehsil Rohru, District
Shimla(H.P.) .. Applicant.

Versus

Genera Public . . Respondent.

Subject.—Application under section 13 (3) of Birth and Death Registration Act, 1969.

Whereas, Smt. Chinta w/o Sh. Desh Raj, r/o Village Karalash, P.O. Kansakoti, Tehsil
Rohru, District Shimla (H.P.) has filed an application alongwith affidavit in the court of the
undersigned under section 13(3) of the Birth & Death Registration Act, 1969, to enter the date of
birth of her daughter Arushi Rana 30-10-2012 in the record of Birth Register of Gram Panchayat
Karalash.

Now, therefore, objections are invited from the genera public that if anyone has any
objection regarding to enter the date of birth of Arushi Rana they should appear before the court of
undersigned within 30 days from the publication of this notice, either personally or through their
authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.
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Issued under my hand and seal of the court on this 14th August, 2025.

Seal. Sd/-
(DHARMESH KUMAR, HAS),

Sub-Divisional Magistrate,

Rohru, District Shimla (H.P.).

In the Court of Sh. Dharmesh Kumar, HAS, Sub-Divisional M agistrate, Rohru,
District Shimla (H.P.)

In the matter of :

Sh. Jai Chand Chauhan, r/o Village & P.O. Jangla, Sub-Tehsil Jangla, District Shimla (H.P.)
.. Applicant.

Versus

Genera Public . . Respondent.

Subject.—Application under section 13 (3) of Birth and Death Registration Act, 1969.

Whereas, Sh. Ja Chand Chauhan, r/o Village & P.O. Jangla, Sub-Tehsil Jangla, District
Shimla (H.P.) has filed an application alongwith affidavit in the court of the undersigned under
section 13(3) of the Birth & Death Registration Act, 1969, to enter the date of birth of himself
01-07-1962 in the record of Birth Register of Gram Panchayat Jangla.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding to enter the date of birth of Jai Chand Chauhan they should appear before the
court of undersigned within 30 days from the publication of this notice, either personally or through
their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 18th August, 2025.

Seal. Sd/-
(DHARMESH KUMAR, HAS),

Sub-Divisional Magistrate,

Rohru, District Shimla (H.P.).

In the Court of Executive Megistrate, Kumarsain, District Shimla (H.P.)

Smt. Babita Kumari d/o Sh. Rania Ram, r/o Village Dalani, Post Office Galani, Tehsil
Kumarsain, District Shimla (H.P.).
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Versus

Genera Public

Application under section 13(3) of the Registration of Birth & Death Act, 1969 to enter the
Birth of Smt. Babita Kumari d/o Sh. Rania Ram, r/o Village Dalani, Post Office Galani, Tehsil
Kumarsain, District Shimla (H.P.) in the record of the Registrar, Birth & Death, Gram Panchayat
Shalota.

Whereas, Smt. Babita Kumari d/o Sh. Rania Ram, r/o Village Daani, Post Office Galani,
Tehsil Kumarsain, District Shimla (H.P.) hasfiled an application alongwith affidavit in the court of
undersigned under section 13(3) of the Registration of Birth & Death Act, 1969 to enter her birthin
the record of the Registrar, Birth & Death-cum-Secretary, Gram Panchayat Shalota, Tehsil
Kumarsain as under :—

Sl. No. Name of person Date of birth

1. Smt. Babita Kumari d/o Sh. Rania Ram 26-10-1982

Hence, this proclamation is hereby issued to the general public and if they have any
objection/claim with regard to entry of birth of Smt. Babita Kumari d/o Sh. Rania Ram in the
record of the Registrar, Births & Deaths-cum-Secretary, Gram Panchayat Shaota, Tehsil
Kumarsain, District Shimla, then they may file their written objections/claims in this court on or
before one month of publication of this proclamation in Government Gazette, failing which the
necessary orders will be passed for entry of birth.

Issued on 11th day of August, 2025 under my seal & signature.

Seal. Sd/-
Executive Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Executive Megistrate, Kumarsain, District Shimla (H.P.)

Smt. Lilma Devi d/o Sh. Girja Nand, r/o Village Kupri, Post Office Pharal, Tehsil
Kumarsain, District Shimla (H.P.).

Versus
General Public
Application under section 13(3) of the Registration of Birth & Death Act, 1969 to enter the
Birth of Smt. Lilma Devi d/o Sh. Girja Nand, r/o Village Kupri, Post Office Pharal, Tehsil
Kumarsain, District Shimla (H.P.) in the record of the Registrar, Birth & Death, Gram Panchayat
Malendi.

Whereas, Smt. Lilma Devi d/o Sh. GirjaNand, r/o Village Kupri, Post Office Pharal, Tehsil
Kumarsain, District Shimla (H.P.) has filed an application alongwith affidavit in the court of
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undersigned under section 13(3) of the Registration of Birth & Death Act, 1969 to enter her birth in
record of the Registrar, Birth & Death-cum-Secretary, Gram Panchayat Maendi, Tehsil Kumarsain
asunder :—

Sl. No. Name of person Date of birth

1 Smt. LilmaKumari d/o Sh. GirjaNand 25-01-1965

Hence, this proclamation is hereby issued to the general public and if they have any
objection/claim with regard to entry of birth of Smt. Lilma Devi d/o Sh. GirjaNand in the record
of the Registrar, Birth & Death-cum-Secretary, Gram Panchayat Malendi, Tehsil Kumarsain,
District Shimla, then they may file their written objections/claims in this court on or before one
month of publication of this proclamation in Government Gazette, failing which the necessary
orders will be passed for entry of birth.

Issued on 11th day of August, 2025 under my seal & signature.

Sedl. Sd/-
Executive Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Executive Megistrate, Kumarsain, District Shimla (H.P.)

Smt. Uma Devi d/o Sh. Almu, r/o Village & Post Office Teshan, Tehsil Kumarsain, District
Shimla (H.P.).

Versus
Genera Public

Application under section 13(3) of the Registration of Birth & Death Act, 1969 to enter the
Birth of Smt. Uma Devi d/o Sh. Almu, r/o Village & Post Office Teshan, Tehsil Kumarsain,
District Shimla (H.P.) in the record of the Registrar, Birth & Death, Gram Panchayat Baragaon.

Whereas, Smt. Uma Devi d/o Sh. Almu, r/o Village & Post Office Teshan, Tehsil
Kumarsain, District Shimla (H.P.) has filed an application aongwith affidavit in the court of
undersigned under section 13(3) of the Registration of Birth & Death Act, 1969 to enter her birthin
record of the Registrar, Birth & Death-cum-Secretary, Gram Panchayat Baragaon, Tehsil
Kumarsain as under :—

Sl. No. Name of person Date of birth

1. Smt. UmaDevi d/o Sh. Almu 28-11-1967

Hence, this proclamation is hereby issued to the genera public and if they have any
objection/claim with regard to entry of birth of Smt. Uma Devi d/o Sh. Almu in the record of the
Registrar, Birth & Death-cum-Secretary, Gram Panchayat Baragaon, Tehsil Kumarsain, District
Shimla, then they may file their written objections/claims in this court on or before one month of
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publication of this proclamation in Government Gazette, failing which the necessary orders will be
passed for entry of birth.

Issued on 11th day of August, 2025 under my seal & signature.

Sedl. Sd/-
Executive Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Executive Megistrate, Kumarsain, District Shimla (H.P.)

Smt. Jamna d/o Sh. Kamar Sukh, r/o Village Dhanal, Post Office Galani, Tehsil Kumarsain,
District Shimla (H.P.).

Versus
Genera Public

Application under section 13(3) of the Registration of Birth & Death Act, 1969 to enter the
Birth of Smt. Jamna d/o Sh. Kamar Sukh, r/o Village Dhanal, Post Office Galani, Tehsil
Kumarsain, District Shimla (H.P.) in the record of the Registrar, Birth & Death, Gram Panchayat
Malendi.

Whereas, Smt. Jamna d/o Sh. Kamar Sukh, r/o Village Dhanal, Post Office Galani, Tehsil
Kumarsain, District Shimla (H.P.) has filed an application aongwith affidavit in the court of
undersigned under section 13(3) of the Registration of Birth & Death Act, 1969 to enter her birthin
record of the Registrar, Birth & Death-cum-Secretary, Gram Panchayat Maendi, Tehsil Kumarsain
as under :—

Sl. No. Name of person Date of birth
1 Smt. Jamnad/o Sh. Kamar Sukh 01-04-1969

Hence, this proclamation is hereby issued to the general public and if they have any
objection/claim with regard to entry of birth of Smt. Jamna d/o Sh. Kamar Sukh in the record of the
Registrar, Birth & Death-cum-Secretary, Gram Panchayat Malendi, Tehsil Kumarsain, District
Shimla, then they may file their written objections/claims in this court on or before one month of
publication of this proclamation in Government Gazette, failing which the necessary orders will be
passed for entry of birth.

Issued on 11th day of August, 2025 under my seal & signature.
Sedl. Sd/-

Executive Magistrate,
Kumarsain, District Shimla (H.P.).
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